Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regulations, 2016

Name of the Corporate Debtor: EUPHORIA TECHNOLOGIES PRIVATE LIMITED Date of Commencement of Liquidation: 30-01-2026; List of Stakeholders as on Date: 22-06-2026; Name of IP: BHAVIK HARIBHAI
RUPAPARA; Process Number: 1; Last 5 digitof registration number: 14196

Category of Summary of claims received
stakeholders

Summary of claims admitted Amount of Amount of claims ~ Amount of claims Details in annexure
contingent claims rejected under verification

~ Unpaid

insolvency

resolution
process costs

No. of claims

Amount (Rs.)

No. of claims

Amount (Rs.)

NA

Liquidation costs
incurred till date

NA

Secured financial
creditors

176878504

176878504

0

Annexure 3

~ Unsecured
financial creditors

50403749

2200000

48203749

Annexure 4

Operational
creditors
(Workmen)

1151365

454436

696929

Annexure 5

Operational
creditors
(Employees)

NA

Operational
creditors
(Government
Dues)

716371019

628832306

87538713

Annexure 7

Operational
creditors (other
than Workmen,
Employees and

Government

Dues)

20251622.00

19807255.00

444367.00

Annexure 8

Other
stakeholders, if
‘any (other than

financial creditors
and operational
creditors)

965056259

828172501

87538713

49345045

NA



https://ibbi.gov.in//uploads/claims/2026-06-23 11:46:10-e5231a7ff06646fa388349ff65b48001.pdf
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